>

Title: Need to take swift and time-bound action against banks indulging in unfair practices.
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MR. CHAIRMAN: The House stands adjourned to meet on Thursday, the 25th April, 2013 at 11 a.m.

12.07 hrs

The Lok Sabha then adjourned till Eleven of the Clock

on Thursday April 25, 2013 / Vaisakha 5, 1935 (Saka).

* Outcome Budget was laid on the Table on 19.03.2013
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